
CORAM:

NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH

NEWDELHI
c.P NO. 129(NDy20rs
CANO,

PRESENT: CHIEFJUSTICEM. M. KUMAR
Hon,ble president

SH. S. K. MOHAPA,TRA
Hon'ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF'THE HEARING OF SPECIAL BENCH OF THE
NATIONAL COMPANY LAW TRJBUNAL ON 14.09.20T6

NAME OF THE COMPANY: Sh. Sameer Mehan & ors

Vs.

M/s. Fusion Electronics h/t. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 39?/398 of the Companies Act 1956 and24y242 of the

ORDER

Learned counsel for the parties requested that in view of the pending

talK for settlement of the matter, some more time be granted.

List on 19h Seotember 2016.
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